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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

EASTERN-ZONE BENCH AT KOLKA TA 

M.A. NO. 25 I 2024 

IN 

(ORlGINAL APPLICATION NO. 48 OF 2021/EZ) 

IN THE MATTER OF: 

NABIN KISAN ... APPLICANT 

Versus 

GOVERNMENT OF ODISHA & ORS. . .. RESPONDENTS 

AFFIDAVIT ON BEHALF OF CHIEF SECRETARY OF 
GOVERNMENT OF ODISHA, IN COMPLIANACE OF 
ORDER DATED 20.08.2024 PASSED BY THIS HON'BLE 
TRIBUNAL 

I, Shri. Manoj Ahuja, IAS, S/o Ramesh Chander Ahuja, presently 

working as Chief Secretary, Government of Odisha, having office at 

Lok Seva Bhawan, Bhubaneswar do hereby solemnly affirm and 

states on oath as stated under: 

1. That I, the deponent above named, presently working as the 

Chief Secretary, Government of Odisha am filing the present 

affidavit in compliance of the order dated 20.08.2024, passed 

by this Hon'ble Tribunal. 

2. That vide Order dated 20.08.2024, this Hon' ble Tribunal was 

pleased to direct the deponent herein to file an affidavit, 

stating the nature of concerned project, and the steps taken by 
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the State Government with regard to the restoration of 

concerned land in question, further indicating the timelines for 

completion of the concerned project. 

3. I state that I am well acquainted with the facts and 

circumstances of the present case, based on the official record 

and having perused the same, I am competent to depose the 

present affidavit based on the knowledge derived therefrom. 

The contents of the present Affidavit are true and correct to 

my knowledge and are borne out of the record. 

4. That the nature of the project under consideration, is cited as 

"Restoration of damage caused by untreated sewage 

discharge by Belpahar Municipality." 

5. In this regard, on 14.10.2024, the Executive Officer, Belpahar 

Municipality, convened a meeting involving consultation 

with the applicant herein, wherein the details of the proposed 

action for the Restoration of damage caused by untreated 

sewage discharge by Belpahar Municipality, were arrived 

upon on the basis of field v isit and it was proposed as under: 

(i) Digging and expansion of old pond in govt. land for 

storage of sewage water with polythene line and one 

outlet. 

(ii) Before spreading the earth the old bund should be 

excavated minimum 9 inch. 

(iii) Filling the gully land of applicant minimum 5ft depth 

with 150ft wide and 300ft length with good soil from 

outside minimum 5 km distance. 
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(iv) One earthen bund should be provided on both side of 

drain with minimum 7 ft height keeping 1: 1 and 1 :2 

slope with 300 ft land 20 ft wide. 

(v) Provision of bore well with 1 HP submersible pump 

may be installed for irrigation 

(vi) The PD, Watershed, Jharsuguda agreed to provide 

handholding support to applicant 

(vi i) Beneficiary and PD, Watershed agreed for bund 

cultivation with papaya, banana, drumstick etc. on firm 

pond bund. 

(viii) ADH, Jharsuguda has been requested to provide micro 

irrigation facilities to applicant after completion of 

project. 

(ix) Maintenance, watch & ward and watering provision 

will be given for at least I year after completion and 

handing over of the project. 

6. That on the basis of the above consultation process, field visit 

and after analysis of the proposed action, an estimate of Rs. 

28.00 lakh was submitted by the Deputy Director, Soil 

Conservation, Jharsuguda to the Directorate of Soil 

Conservation and Watershed Development. 

7. That the said estimate was technically sanctioned by 

the Executive Engineer, Directorate of Soil Conservation and 

Watershed Development, Odisha, Bhubaneswar and vide 

Order dated 23 .10.2024 and administrative approval was 

accorded by the Director Technical, Directorate of Soil 

,f1'~ 

:~~- r 
... , r.1 

vt,,,-,\" 
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Conservation and Watershed Development, Odisha, 

Bhubaneswar, for the same. 

A true copy of the Order bearing no. 10254 dated 23. 10.2024 

issued by the Director Technical, Directorate of Soil 

Conservation and Watershed Development, Odisha, is 

annexed and marked as Annexure-A. 

8. That on 06.11 .2024, the Director Technical, Directorate of 

Soil Conservation and Watershed Development has also 

released an amount of Rs. 28.00 lakhs to the Deputy Director, 

Soil Conservation, Jharsuguda, for the concerned restoration 

project. 

9. That thereafter the tender inviting bids for execution of the 

said project named as ·'Restoration of damage caused by 

untreated sewage discharge by Belpahar Municipality" was 

floated through e-Procurement method, inviting National 

Competitive Bidding for the selection of an appropriate 

agency for implementing the said project in the Belpahar 

Municipality, District-Jharsuguda, Odisha. 

A true copy of the Notice bearing no. 226 dated 20.11.2024 

issued by Executive Engineer (Agriculture), 

Soi l Conservation, Northern Zone, Sambalpur is annexed and 

marked as ANNEXURE-8. 

1 0.That in the meanwhile, Letter of Acceptance (LoA) against 

the e-Tender for the project namely "Restoration of damage 

caused by untreated sewage discharge by Belpahar 

Municipality" has been issued in favour of the selected 

agency. The agency has been intimated by the Project 
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Director, Watershed, Jharsuguda to execute the agreement on 

or before 06.01.2025 following due process, thereafter the 

work order shall be issued. 

A true copy of the LoA issued by Project Director, Watershed, 

Jharsuguda bearing no. 3075 dated 27.12.2024 is annexed and 

marked as ANNEXURE-C. 

11.That upon issuance of the work order, the execution of the 

work will be started soon under the supervision of the Deputy 

Director, Soil Conservation, Jharsuguda and the period for 

completion of the said project is tentatively 4 (Four) months 

from the date of issuance of the work order. 

A true copy of Letter bearing no. 11500 dated 02.12.2024 

issued by Director, SC & WD-cum-Ex-Officio Additional 

Secretary to Govt., Department of Agriculture & Farmers ' 

Empowerment, Government of Odisha is annexed and marked 

as ANNEXURE-D. 

A true copy of Letter bearing no. 21696 dated 15.10.2024 of 

Additional Secretary to Govt. , Department of Agriculture & 

Farmers ' Empowerment, Government of Odisha is annexed to 

this affidavit and marked as ANNEXURE-E. 

12.That it is humbly submitted that the that the orders of this 

Hon ' ble Tribunal have been complied promptly, diligently 

and in a bonafide manner and the Government of Odisha has 

undertaken the process for the execution of said project i.e., 

"Restoration of damage caused by untreated sewage 

discharge by Belpahar Municipality" with utmost priority and 

all necessary actions will be taken for completion of the 
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project within 4 (Four) months tentatively from the date of 

issuance of the work order, in both letter & spirit. 

It is humbly prayed before the Hon ' ble Tribunal that 

the actions taken by the Government of Odisha in the matter 

may kindly be taken into record by way of the present 

affidavit. 

I, the above-named deponent, do 

contents of the above affidavit are true and correct to the best of my 

knowledge and nothing material has been concealed therefrom. 

Verified at ~ ~~ on this .Jrh day of January, 2025. 

Ne AOove Namea De 
Duly ldentiti"'-' . ~ onen Bo~) l/ 1cu by Sn... ~ -\.iwv- , 
Advoc.:te 8~ ·rr ~--.. · · · · ······ 

• 
1•h ~nesw;t~ A . 

Betcre Me en ui . . .. \ .~ .. ;,,,• Ppear! 
~M/Pr,1 Corr . ~ ~ ---... -.......... .. 
r . •~nts of t!1,3 /1.ffldavit 
rue.t O tne n • a:t 

• i;.~c:, :;f his/har/Thi, 
<now/ectqe and Seti•' 
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DIRECTORATE OF SOIL CONSERVATION AND WATERSHED DEVELOPMENT 

ODISHA BHUBANESWAR 

DSCV\/O-SCHI- MISC-0025-20n 

QfFICE ORDER 

Administrative Appmval is hereby accorded for th8 following •w;rv of 
Jharsuguda District from the environmental compensation fund received fr0m slat8 

Pollut,on control Board as per delegation of power vide order No.15425 dated 1 CJ.CJB.2018 
of the Govt. in Department of Agriculture & Farmers' Empowerment, Od,sha 
Bhubaneswar. 

........., 
I 

SI. TIS No. District Amount I 

No. 
P/E No. Name of work (in lakhs) 

,___ 

I I 10176/21.10.2024 
I 

I 

I 
of EE(Agril ) DSC 

1 I 912024-2s &VVD I 
I 
I I 

t __ l __ 

Memo No. 

Jharsuguda 

I 

Restoration of 
damaged land 

caused by 

unt,·eated sewage 
cJischar e b , g )' 

Belpahad 

Muncipality 

I 

I 

I I 
I 

I 
28.00 

_J------~----

l(,~~~S{'tfa'V-\ 
Director Technical 

DSC & WD, Odisha. 

10 -, n0l) /SC & WD., Dated, ;Q_.3 · , '"- ~ 

Copy along with a sanctioned copy of the plan & estimate forwarded to 

Executive Engineer(Agri/) Northern Zone, o/o the PDWS, Sambalpur with a request to fl oat 

e-tender as soon as possible so as to enable the PDWS, Jharsuguda to complete the 

project within 04 months from receipt of the letter. 

" A _}_\\-}%1ilt1b1J-'1 
Dindo·, l<:c,hnica! 

Oir~~c,rb o1 Soi! Cc,!ir,ma:i:,r !, 
'I, a'.erthe 1~ o~,. elc;>MP.•.'. 

Octiti' t , C\ t;bin"r\; ;i• 

q 
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Memo No. 
I ') - ,-._(.-
1 (_ - . , !SC & WO., Dated, 

Copy along with a copy of the plan & estimate forwarded to PD !IS 
Jharsuguda for kind information and necessary action. He is requested to foHow up t~ e 

process with the EE and execute the work at his level as per OPWO Codal procedure . 

~. ~ ~*it> ~ .... ~ ,,,r 
Director Technical 

DSC & WO, Odisha 

i O 193



GOVERNf\lE'.'IT OF ODISHA 
OFFICE OF THE EXECUTIVE ENGINEER (AGRIL.), 

.ii 
ANNEXURE-!3 

SOIL CONSERVATION, NORTHERN ZONE, AT/PO-BURLA, SAMBALPUR-768017 
e-m a i I: een zsc.sa m ba I pu r /a1g ma ii.com 

Notice No. 226 Dt . 20.11.2024 

NATIONAL COMPETITIVE BIDDl:--1(, THROUGH e-Procu rcment 

Identification '.\o. 03 /1)\C.~ \\'!) I 'i.Z t 2024-25 Dt. 20.II.202.t 
,-------------·-- ---

~,.Hurl! l.l t' \\ nrk Restoration of damaged land caused by untreated 
sewage discharge by Belpahad Munc1pailty 

_, T e11...:ler~d wnt.,unt in R::-.. 

Jhars~ud_a _______ _ 
!~;,,. -

___ ___(__ ➔- - -
R, ::' I .08.::!-1::! -

------, 

..----,---- ------ - - - --- -- - ~---,-.------------------- - --~ 
' D<tt,· ,I.. Tim, ,,r ·" .III ihil 1I~ ,,!' ;,,11 J,,.:11111.:111 ,. 1! . I I. II I 'li I JI J j lrs. t) f ::! ; I I . 20::!-i 

' I'•''''" 1,, - ~ 11 I Ir, t• t'tl::! I 2 ::!lJ::!•I 

• -1 
ll L,st datt· 111111: ,if rcct:'tpt ci t'cmgmal tk, <·,m,,nh it 

--- ----------; 
lklt 1 re 17.:,o Hr~. oftJ :i. l'.UlJ2-l ! 

tender box at the vfficc of the undersigned I Except Holidays) 

7 Dutt:' & l'ime of opening. of l:>ids 11 ()1) Hr,. of06. l 2.2024 onwards 

Mt:mcl 1\.o. 217 Dat.:d 20. 11 .202-1 
Cop:, t,,n,ard.:d h > the Ui:put~ l)ircdu1 I \d, 11-l um-I lt.'puc:- Secr.:rnry to Go\"!. Informati..in & Public Relation 

D..:pamnent. ( )d1~ha. nlwl,,lllc''" ar :il,n1g \\ 1th ,,,,t\ cc,p~ li>r 111 1,,rn1a11u11 "1th a request to publish th is tc:nJer call tlL'tice ,m 
tir bd,m: dt.22. 11,202-'I 111 ·1 ",, ud111 <111d l Jne l ·11::d hh 110:\\ ,p,qJer, ,11del~ ein:ula1ed as p,:r rhr OPWL> C0de. p\ ,,f the 
Ill'\\ ~raper,\\ lie'<: in tl1i.· ad, eni"'111e11t h puhh,h,·,I llh•: pk,t,l h l' ,em tu chi, ,,fliec- for rd'ere11c91 rceor ~ 

r.m.:l !'.-.uft cl'P) ut' I. F 11. "lt> I(\ !JS(.'.'~\\ I), '\ I ~(l~.1-~' / _ • _ 0)--
t! mail w · i111·. ,1dn,a· ~nnil.corn , iJ)rcne\\s',1 c.mai l c ,,1111 '"' ' , (d"" 

- '• - ~ '),..'-.-,t.;;N'- ," 

L::xec 
S,)il Con r 

f\kmo Nu. 228 Datc·,l. 20. I l.:!02-1 
Cop) alc111g \\ith soticop) of Noti<.:e lmttmg , ender 1;,n,arded to the Head, Sime Portal Group. I.T Centre of 

State Secrctarhtt for information & neC<c'5~aJ) aui011 "tth a n.'qut:5t 10 display rJ1e Im i tation for Bids 111 the ofti ·al ,\eb~ itc 
( Cm,,il l,,. 1c:11d.,;r:,ori~sn•'cl'i::.wail.i.:vm J '... J\. 

- - • rpV ' 

.\0 

229 
Copy forwnrckd to thc Project Drr..:ctor. \\'mcr~ilcd,. -.;,,ncpm Jh,1rsug ud,t Kcon_1 har: SambnlpuriAnnguL'Dc g.arh 

E,ecuti,c! Engin.:er (J\gnl.J. Sc1111balpur Di, i~i,,11 ~uper1111c11d1n'!- E:n!,!inccr (Agril I. Northern Zt,n<.:, S,l!J.l.balpur :,:;.,_futi ,c 
l'111rn1c.:r !Agril l. I l ,ll1ic11lIurc-. N,irth.::rn /.,111e, Samhnlpur for 111t,1n11,11i,m and wide circulation. /. / ._(')Y\ 

f\ lem" ~.. BU D:n.:,i 20.11.202-1 / 
l l>p\ ~ubmitted 1,, tht.: Techn1,-.1l Director. D1r~,·1,,ra1c , ,f S,1il Conservation & 

llh,,h:111.:,\1 ,11 for 1:11 ,,ur n t' !..md 111forrn,tt1t>11 

-, '. V' 
' ., 11t' "' ·ii .>. 0, 

a,1r 

Waiersl1ed Developmen1. Odi:,ha. 

f)~ 

0~ 
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(J;:.., ix:\~ ~-~:-~5-, ANNE~LJR_E-t 

OFFlCE OF THE PROJECT DIRECTOR WATERSHEDS CUM- DEPUTY 
DIRECTOR, SOIL CONSERVATION, JHARSUGUDA. 

, 

To 

Sub: -

Ref: -

Madam, 

Letter No. ?:P-=-\- S.-- /dt :)... .. \\'2_-2024. 

Smt. Seuli Das, (Mob.No. 7488312913) 
C/O. Bikarana Gopal Mohanty, 
At:- Main Road, Sarbahal, •• 
PO/Dist:- Jharsuguda, Odisha,Pin.768201 . 

Letter of Acceptance for the e-tender of "Restoration of 
damage caused by untreated sewage discharge by Belpahar 
Municipality." 

Bid Identification No. 03/DSC &WD/NZ/2024-25 dt. 20.11 .2024 of 
Executive Engineer (Agril), Soil Conservation,NZ,Sambalpur at Burla 
and Letter No. OSCWD-SCHI-Misc. 0025-2023- 12212/dt. 24.12.2024 
of Director.Soil Conservation & Watershed Development -cum- Ex­
Officio, Addi. Secretary to Govt. in Agril.& FE Deptt, Odisha, 
Bhubaneswar. 

With reference to the subject and Bid ID No. cited above, this is to inform you 

that your bid for the "Restoration of damage caused by untreated sewage discharge by 

Belpahar Municipality'' has been accepted as per the letter of Director.Soil Conserv~tion & 

Watershed Development -cum- Ex- Officio, Addi. Secretary to Govt. in Agril.& FE Deptt, 

Odisha, Bhubaneswar under reference. 

In view of the above you are requested to deposit 1 % ISD of the tendered 

amount & APS @150% money of the differential of tendered amount and quoted amount as 

mentioned in the table given below in shape of Deposit receipt of any Nationalised Bankl 

Kissan Vikash Patra/ Post Office Savings Bank Account National Savings Certificate/ Post 

office Time Deposit Account duly pledged in favour of the" Project Ddirector, Watershed·s, 

Jharsuguda" and payble at Jharsuguda within 7 (Seven) working days from the date of 

issue of this letter( i. e. on or before dt. 06.01.2025) and attend the office of the undersigned 

with original Adhar card , PAN card and Valid Contractor licence positively for execution of Pl­

agreement and issue of work order. Action as deemed fit will be taken of the ISD & APS is 

not deposited within stipulated time. 
APS i50 % to be 

ISO 1 % to be 
deposited 

(Amount in Rs.) 

SI. No. Name of the work. Tender Value deposited (I.e. differential of 
(Amount in Rs.) tendered amount and 

auoted amount). 

Restoration of 
damage caused by 

Rs. 21 ,082.00 Rs. 4,74,038.00 
untreated sewage Rs. 21 ,08,242.00 1 discharge by 

Belpahar I' ' " 

- Municipalitv: • ,. r . . . . ... ' t, t ·' ( • • • • 

'I l ' I , 
I 
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13 
This is for of your information and necess~:Y. act'.on. _ , . 

n1-~1r:1- nr- T1 ... u : PRn.n=c · n1Rr-:t~TnR WA ; ..-f-1. 1-1 - 1 )_.,. 1 . , " "' - 1 , ,- , · · · 
Yours faithfully, 

Project Director 
Watershed, Jharsuguda. 

Memo No. ?:,o :\(; / Ws. Dated., ;_l.:\ . \ ')._ d,_ a }_ " ) 

Copy submitted to the Director, Soil Conservation & Watershed 
Development -cum- Ex- Officio, Additional Secretary to Govt. A & FE Department, Odisha, 
Bhubaneswar for favour of kind information and necessary action with reference to the 
memo No. 12212/dt. 24.12.2024. 

Memo No. 

"""~ ~rv-, it"· · - 'w-t\· 
Project Director 

Watershed, Jharsuguda. 

I Ws. Dated., ~--; • \?.. • d-~ 

Copy submitted to Smt. Sarita Dhanwar, Additional Secretary to Govt. A 
& FE Department, Odisha, Bhubaneswar for favour of kind information and necessary 
action with reference to the memo No. 12213/ dt. 24.12.2024 of Director.Soi/ Conservation 
& Watershed Development -cum- Ex-· Officio, Addi. Secretary to Govt. in Agril.& FE Deptt, 
Odisha, Bhubaneswar. 

~r\Y\ 
Project Director 

Watershed, Jharsuguda. 

Memo No. 30--\ C( /Ws. Dat~d., ~".\·\?-,.-~'\ 

C bmitted to the Executive Engineer (Agni), S01I Conservation, NZ, . 
opy su • ecessa action with reference to the memo 

Sambalpur at Burla for kind info_rmat,on a-~~:nservat~n & Watershed Development -cum-
No. 122'14/ dt. 24.12.2024 of D1rec~or,S01_1 & FE Deptt, Odisha,Bhubaneswar. . 
Ex- Officio, ·Addi. Secretary to Govt. in Agrr . . 

~,>4 
Project Director 

Watershed, Jharsuguda. 
'"1 ·\,.,. )..o';;l'-) / ws. Dated. , <;).: 1 <7-

""} O'.:l..(\ rt District 
Memo No. 0 - \ -\ . Officer Belpahar MunicipNa, ; ·2215/ dt. 

h Executive ' the memo 0 - . . 
bmitted to t e . •th reference to m· Ex- Off1cI0, 

. Copy_ su d necessary action w1 shed Development .cu 
Jharsuguda for rnformat1on ~n Conservation & Wate~hubaneswar. 
24.12.2024 of Director,_Sor _

1 
& FE oeptt, Od1sha, 

Addl. Secretary to Govt. in Agn · "'1 
.. ,.,.,.,..,A.0-' yv·· "rv'R-

• . ct Director 
proJe Jharsuguda. 

·watershed, 
L : .. 
' ' 
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ANNEXlJR_E-D 

DIRECTORATE OF SOIL CONSERVATION & WATERSHED DEVELOPMENT: 

ODISHA: BHUBANESWAR 

No.DSCWD-SCHI-MISC-0025-2023, 

To 

iL500 

Sri Panduram Singh, 

Deputy Secretary to Govt_ H &U.D Department, 

Odisha 3rd floor. l<haravel Bhava11 , Bhubaneswar. 

Sub: Submission of updated status report on the project - "Restoiation of 
damage caused by untreated sewage discharge by Belpahar 
Municipality" in the matter of M.A. No. 25 of 2024 (arising out of O.A. 

No. 48 of 2021). 

Ref: Letter No.25035 dt. 26.11.2024 of Deputy Secretary to Govt., H&UD 
Department, Odisha. 

Sir, 

Please take a look at this office Letter No.9951 dt.15.10.2024 where the 
updated status report i.e. compliance report in MA No.25/2024 has already been 
submitted to the Department. However, the updated status rnpor: on the above project ti ll 
now is as follows: 

1. DDSC, Jharsuguda has submitted the detailed estimate with an estimated cost of 
Rs.28.00 Lakhs vide their Letter No.2224 dt.15.10.2024 (copy enclosed). 

2. The estimate was technically sanctioned by the Executive Engineer (DSC & WD) 
and administrative approval was accorded by the Director (Technical) on 23.10.2024 
(copy enclosed) 

3. The office has released Rs.28.00 Lakh to DDSC, Jharsuguda on dt.06.11.2024. 

4. The Executive Engineer (Northern Zone) floated an E-tender vide Notice No.226 
dt.20.11.2024 with an instruction to complete the work within four months. After the 
issue of the work order, work will be started very soon through DDSC, Jharsuguda. 

(copy enclosed) 

This is for kind information of Government. 

Yours faithfully , 

DiI«'or, ~-Officio 
Aclditiom:./ Secretary to Govt 

Odish~, Bhvbaneswar 
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Memo No. ii50l /SC&WD., Dt. 0 ;;,_ ' ! Q_JC) '.2 lj 

Copy forwarded to Smt. Sarita Dhanwar, Addi. Secretary to Govt. A&FE 
Department, Krushi Bhawan, Odisha for information and necessary action. 

Dir~-cum­

Ex-Officio, Addi. Secretary . 

........... -. ··- ----· .. - ··-- -- _ ,.._ __ ---- ·- ·-- --. 
I 
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ANNEXUR_E-£ By E-mail/ OAK 

NGT Matter/ MOST URGENT 

Houaing & Urban Development Dtprt 

CENTRAL DIARY No..l!i..r.P.:{ ...... 

f'lATrE ... . _J~,._f .. 0.J.1. ~ 

GOVERNMENT OF ODISHA 

DEPARTMENT OF AGRICULTURE & FARMERS' EMPOWERMENT 

*** 

No. DAFE-LEGAL-MISC-0019-2024- ·:21 ti'l -6 
From 

Smt. Sari ta Dhanwar, OAS (SAG) 

Additional Secretary to Government 

To ~ / 

~ Additional Secretary to Govt. & Additional Mission Director, SBM, Urban 

Department of Housing & Urban Development 

Sub: Compliance of the directions of Hon'ble NGT, EZ Bench passed in M.A. No. 25/2024 
arising out of OA No. 48 of 2021 (Nab in Kisan-vrs-State of Odist,a and Others ; 

Sir, 

In inviting a reference to your Letter No.20759, dt 08.10.2024 on the subject cited above, I am 

directed to send herewith a copy of the compliance report received from the Director, Soil Conservation 
& WSD(O), Bhubaneswar vide their letter No.9951 dt.15.1 OQ024 for your information and necessary 

action. 

It is to mention here that funds amounting to Rs28.00 lakh has been placed with the Director, Soil 
Conservation & WSD, Odisha and steps will be taken to complete the Project within a period of 6(six) 

months. 

Encl. - As above. 

Yours fa ithfully 

(,~~ 
15· ID ·2 ~ 

Additional Secretary to Government 
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Memo No. 21 £4"} /A&FE di. / 5 --- / 0 .- 26 20 

\ 

Copy forvvarded to Member Secretary. State Pollution Control Board, Odisha. Bhubaneswar for 
kind information and necessary action. 

(11~~-'l--rf: 1 o ·2 Y 
Addi. Secretary to Government 

Memo No 2.. I b 9 CZ /A&FE di. [ 5' ·- IO =-?D ;2.. ~ 

Copy forwarded to the OSO to Chief Secretary, Odisha for kind information of Chief Secretary. 

Memo No. 2 1 b 9<:f /A&FE dt. jS - ) b ~ 2.o 2.Y 

Copy forwarded to the PS to Additional Chief Secretary, FE&CC Department, Govt. of Odisha for 
kind information of Additional Chief Secretary. 

(1/~~-1l/ 
Addi. Secretary lo Government 

Memo No. 2- l J-OD /A&FE di. / 5 - -1 0 - '2.o 2-Lj 

Copy forwarded to tl1e OSO to Principal Secretary. DA&FE for kind information of Principal 
Secretary 

s0~-1 y 
Addi. Secretary to Government 
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DIRECTORATE. OF SOIL CONSERVATION & V\'/\TERSHro Dl ✓ELOPr\1ENT 

ODISHA- BHUBANESWAR 

No.DSCWD-SCHI-MISC-0025 2023, 

To 

/SC&WD., Dt. ! r. / ..... , ·.JC • L j 

Ref: 

Madam. 

Srnt. Sarita Dhanwar, 

Addi. Secretary to Govt., 

A&FE Department, Od1sha. 

Compliance of the direction of Hon'ble I\JGT 1n MA No.25/2024 
arising out of OA No.48 of 2021 (Nabin Kisan -vrs.- State of Od1sha 
and Others). 

Letter No.21536 dl.09.10.2024 of Addi. Secretary to Govt., A&FE 
Department. Odisha. 

Kindly find the Letter No.2218 dt.14.10.2024 of Project Direc1or Watersheds. 
Jharsuguda along-with the pror,eed1ng of the meeting held 0·1 , ~ .10.2024 in the ofr,cc o~ 
the E) ecutive Officer, Belpahar Municipal,ry ,r presencP of ltie pet1t1oner Sn l\!ab1n l<rsan. 
S/o Sn B1r8 Kisan. 

In the meeting it was decided to take up the restoration v11orks to the affected 
I And (as per the Letter No.2218 dt.14.10.2024 of PD, W/s, Jharsuguda) 111 presence of the 
petitioner Sri Nabin Kisan , who also agreed to the proposal. The details of estimate 1s 
under preparation by the PD, W/s, Jharsuguda & the Executive Engineer (Hqrs) has been 
deputed to visit the fie ld and do the estimate. The estimate will be submitted to the Govt. 
very soon for needful action. The PD, Wis, Jharsuguda is instructed to complete the work 
within six months of receipt of the funds from the Govt. 

The matter may be intimated to the SPCB, Odisha for needful actio11 for fil ing 
the aff1dav1t on behalf of the Chief Secretary, Odisha. 

Encl: 

1 Letter No.2218 dt.14.10.2024 of PD, W/s, Jharsuguda along-with the photo copy and 
nttendant sheet (3 Pages) 

Yours frnthfully, 

·, . (, 
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DIRECTORATE OF SOIL CONSERVCATION & WATERSHED 

DEVELOPMENT 

ODISHA BHUBANESWAR 

No.DSCWD-SCHI-MISC-0025-2023 9951/ SC&WD 

DT. 15.10.2024 

To, 

Smt. Sarita Dhanwar, 

Addl. Secretary to Govt. 

A&FE Department, Odisha 

Sub: Compliance of the direction of Hon’ble NGT in MA No. 25/2024 

arising out of OA No. 48 of 2021 (Nabin Kisan-vrs-State of Odisha 

and Others) 

Ref: Letter No. 21536 dt. 09.10.2024 of Addl. Secretary to Govt. A&FE 

Department, Odisha. 

Madam, 

Kindly find the Letter No. 2218 dt. 14.10.2024 for Project Director 

Watersheds Jharsuguda along with the proceeding of the meeting held 

on 14.10.2024 in the office of the Executive Officer, Belpahar 

Municipality in presence of the petitioner Sri. Nabin Kisan, S/o Sri Bira 

Kisan. 

In the meeting, it was decided to take up the restoration works to 

the affected land (as per the Letter No. 2218 dt. 14.10.2024 of PD W/s. 

Jharsuguda) in presence of the petitioner Sri Nabin Kisan, who also 

agreed to the proposal. The details of estimate is under preparation by 

the PD, W/s Jharsuguda & the Executive Engineer (Hqrs.) has been 

deputed to visit the field and d the estimate. The estimate will be 

submitted to the Govt. very soon for needful action. The PD, W/s 

Jharsuguda is instructed to complete the work within six months of 

receipt of the funds from the Govt. 

The matter may be intimated to the SPCB, Odisha for needful 

action for filing the affidavit on behalf of the Chief Secretary, Odisha. 

Encl: 

1. Letter No. 2218 dt. 14.10.2024 of PD, W/s Jharsuguda alongwith

the photocopy and attendant sheet (3 Pages).

Yours faithfully 

18-A

Type Copy of Page 18

202



19

Memo No SC&WD. , Dt. u- ,r - )_, 
l...... I'- ...... _ , 

Coµy forwarded to ProJect Director, Watersheds, Jharsuguda for information anci 
necessary action. It is instructed to submit the plan & estimate Immed1ately and complete 
the work with in six months from the receipt of the funds. 

Memo No /SC&WD., Dt. 

Director, SC&WD -cum­

Ex-Officio, Addi. Secretary. 

Copy f•')r.,varded to Joint Secr2tarv t'"' Govt. 1 ·c M,lC Section. A8 FE Depnrt1ne 1' 

Odisha for information and necessary action with reference to Letter No.21536 
dt.0S.10.2024 of Adul. ~ecrctary to Govt., A&FE Depanment. Od1slla 

Ex-Oft1cio. Addi. Secretary 

( ~. JC· . -:_, (· ,-J , 
~ )-. ~ I 

Memo No /SC&WD .. Di. 

I 
Copy sul>r,11 tted to PS to Principal Secrecary to Govt., A&FE Department 

for information and necessary action. 

I • 

Director, SC&WD -cum­

Ex-Officio Addi. Secretary. 

Odisha 

- - --_________ ___, 
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Memo No. 9952/SC&WD., Dt. 15.10.2024 

Copy forwarded to Project Director, Watersheds, Jharsuguda for 

information and necessary action. It is instructed to submit the plan & 

estimate immediately and complete the work within six months from the 

receipt of the funds. 

Sd/- 

Director, SC&WD-cum- 

Ex-Officio, Addl. Secretary. 

Memo No. 9953/SC&WD., Dt. 15.10.2024 

Copy forwarded to Joint Secretary to Govt. I/C M&C Section, A&FE 

Department Odisha for information and necessary action with reference to 

Letter No.21536 dt.09.10.2024 of Addl. Secretary to Govt., A&FE Department, 

Odisha. 

Sd/- 

Director, SC&WD-cum- 

Ex-Officio, Addl. Secretary. 

Memo No. 9954/SC&WD. Dt. 15.10.2024 

Copy submitted to PS to Principal Secretary to Govt., A&FE 

Department, Odisha for information and necessary action. 

Sd/- 

Director, SC&WD-cum- 

Ex-Officio, Addl. Secretary. 
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OFFICE OF THE PROJECT DIRECTOR, WATERSHEDS-CUM-DEPUTY DIRECTOR 
SOIL CONSERVATION, JHARSUGUDA 

Letter No. (illegible), Date 14/10/2024 
To, 

The Director, Soil Conservation & 
Watershed Development, Odisha, Bhubaneswar 

Sub: Submission of the enquiry report regarding restoration of damage caused by 
Untreated sewage discharged by Belpahar Municipality. 

Ref: Directorate letter no. DSCWD SCHI-MISC-0025-2023, 9908/SC&WD Dated 
09.10.2024 
Sir, 

In inviting a kind references to the letter on the subject cited 
above. I along with E.E., DSC& WD Sri Rajendra Prasad Prusty, AAE 
Miss-Suprava Matha visited Belpahar Municipality today & met Smt. 
Madhusmita Singh (E.O) Sri Nilakantha Kishan (A.E.) & Sri Ashok 
Kumar Sahoo (T.S) Discussed with all regarding restoration of damage 
caused to the cultivated fields of Sri Nabin Kishan, petitioner of 
Belpahar. Thereafter, we visited the affected fields of the petitioner Sri 
Nabin Kishan and suggested his views and prepared Restoration plan 
in presence of all as per the details given below. 
1. Digging and expansion of old pond as govt. land for storage of

sewage water with polythene line and one outlet.
2. Before spreading the earth, the old bund should be excavated

minimum 9 inch.
3. Filling the gully land of applicant minimum 5 ft depth with 150 ft

wide and 300 ft length with good soil from outside minimum 5 KM
distance.

4. One earthen bund should be provided on both side of drain with
minimum 7 ft height Keeping 1:1 and 1:2 slope with 300ft land and
20 ft wide.

5. Provision of bore well with 1 hp submersible pump may be installed
for irrigation.

6. The PD, Watershed, Jharsuguda agreed to provide handholding
support to applicant.

7. Beneficiary and PD, Watershed agreed for bund cultivation with
papaya, banana, drumstick, etc. on farm pond bund.

8. ADH Jharsuguda has been requested to provide micro irrigation
facilities to applicant after completion of project.

9. Maintenance, watch ward and watering provision will be given for
at least 1 year after completion and hand over the project.
The petitioner Sri Nabin Kishan also agreed with us and actively

participated in formation of Restoration Plan. 
This is for favour of your kind information and necessary action. 

Details of Restoration Plan with Estimate will follow after submission of 

Encl:- As above     Yours faithfully, 
Sd/- 

Project Director Watersheds 
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PROCEEDING OF THE MEETING HEi.D ON DT.14.10.2024 iN THE OFt=ICE CHAMBER OF 
EXECUTIVE OFFICER BELPAHAR MUNICIPALln' 
REGARDING GT CASE OF SRI NABIN KISHAN 

• 
--------------·- -----------------

A meeting under the Chairpersonshi°p of the Execu\lve Offlcer, Belpahar Munlclpallty was held on 

dt 14.10.2024 at 11.00 AM In the office c.hamber of Executlve Officer vide memo 

no.9910/dt.09.10.2024 of Joint 0irectoi ioil Conservatlon-L-11 .The members present In the meeting is 

c1nnexed at anncxure-1. • • 
At the outset Executive Officer welcomed all the members and started discussion on NGT case of 

Sri Nabin Kishan, Gumadera, Mal"pada ward No 6. During discussion It was decided to visit the site with 

tne applicant, official staff!> of Belpahar MuniciP,aJity and official staffs of DSC & WD dt.14.10.2024 

During field visit, It Is proposed to take up the following works by DSC & WD, Jharsuguda In consultation 

with applicant Nabln Kishan and committee members. 

1. Digging and expansion of old pond in covt. land for storage of sewage water with polythene line 

ard one outlet. 
2. Before spreading the earth the old bund should be excavated minimum 9 inch. 

3. F1ll1,1g the golly land of applicant minimum Stt. death with 150ft wide and 300ft length with good 

5oil from outside minimum 5 km distance. 

4. One earth0 n bund should oe provided ,n both side of drain with minimum 7ft height keeping 

1:1.ind 1~2 ~lope: with 30Gft lano and •'.) t \~'icle. 

5. Pro\li5ion of bore well with 1 hp s ,bmcr,,ble pump may be instalted for irrigation. 

6. The PD Wat-=:~ Sr.{:d, Jharsu6 da dgrce t0 provide handholding support to applicant. 

7 Be e11c a.y'and PD, Water Shed aerccd for bund cultivation with papaya, banana, drumstick etc. 

or 'irm pond bund. 

8. A0H, Jharsuguda has been r fquestc to pro·J1de micro irrigation facilities to applicant after 

compietion or project. 

9. Ma,ntenance, watch ward and waterine provision will be given for at least 1 year after 

completion aPd hand over the projec 

Certlflcd that I have aen~ed to he eve proposal regarding restorat,on of dar'nage cause<i by 

untreatec: !:cwage discharge In mv land by 8( har Municipality. 

A I I, 

I\ I()./,;, 

S(f) 11 dC) 
1M->M'>' ~ , C. 'l 
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PROCEEDING OF THE MEETING HELD ON DT.14.10.2024 IN THE 
OFFICE CHAMBER OF EXECUTIVE OFFICER, BELPAHAR 

MUNICIPALITY REGARDING NGT CASE OF SRI NABIN KISHAN 
A meeting under the Chairpersonship of the Executive 

Officer, Belpahar Municipality was held on dt. 14.10.2024 
at 11.00 AM in the office chamber of Executive Officer vide 
memo no.9910/dt.09.10.2024 of Joint Director Soil 
Conservation-L-II. The members present in the meeting is 
annexed at annexure-l. 

At the outset Executive Officer welcomed all the 
members and started discussion on NGT case of Sri Nabin 
Kishan, Gumadera, Malipada ward No.6. During discussion 
it was decided to visit the site with the applicant, official 
staffs of Belpahar Municipality and official staffs of DSC & 
WD dt.14.10.2024. During field visit, It Is proposed to take 
up the following works by DSC & WD, Jharsuguda in 
consultation with applicant Nabin Kishan and committee 
members. 
1. Digging and expansion of old pond in govt. land for

storage of sewage water with polythene line and one
outlet.

2. Before spreading the earth the old bund should be
excavated minimum 9 inch.

3. Filling the golly land of applicant minimum 5ft. death
with 150ft wide and 300ft length with good soil from
outside minimum 5 km distance.

4. One earthen bund should be provided on both side of
drain with minimum 7ft height keeping 1:1 and 1.2
slope with 300ft land and 20ft wide.

5. Provision of bore well with 1 hp submersible pump may
be installed for irrigation.

6. The PD, Water Shed, Jharsuguda agree to provide
handholding support to applicant.

7. Beneficiary and PD, Water Shed agreed for bund
cultivation with papaya, banana, drumstick etc. on firm
pond bund.

8. ADH, Jharsuguda has been requested to provide micro
irrigation facilities to applicant after completion of
project.

9. Maintenance, watch ward and watering provision will
be given for at least 1 year after completion and hand
over the project.
Certified that I have agreed to the above proposal

regarding restoration of damage caused by untreated sewage 
discharge in my land by Belpahar Municipality. 
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Attcndanca Sheet 
I 

fhe meetinR is held on dt. 14.10.l024 fn the E,tecutrve Orflcer Chamber 
i 

I 
~ ' Name 

Mobile No Slgnature 1a 1 

.......-----,_ ' ~ ,.,;adhusmita Singh(E.O} 8249392528 CAA) I I 
. .JV V,1,10·11 I 

-'1 ,.._ Nilakantha Kishan{A.E) ~ 

\"--\~~ \Le.\ :>-1, 

I 

8908004337 ' 

'' 
L~ 

Rajendra Prasad Prusty 

~-0~~1-2-J/3 I (E.E DSC & WD) ' 

~ l~tJ, /~'k?t-f . 
-. i Prasanna Ku. Dash 

I (P.0 Watersheds, Jharsuguda) '"f't~%'6L1:t.~~ • 
,v1 

~o\ 

Suprava Matha 

~ I 

(AAE, Soil Conservation, Jharsuguda) 9.k1.3C\ ~ lib L\G 

A~\t\~ ~t>.J'-1 ~~~ 90.,39fy7 £')~, t~J,~ 
TL, } , I '1-L, ' er, L I 
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Attendance Sheet 

The meeting is held on dt. 14.10.2024 in the 

Executive Officer Chamber 

Name Mobile No. Signature 

Madhusmita 

Singh (E.O.) 

8249392528 Sd/- 

Nilakantha 

Kishan (A.E.) 

8908004337 Sd/- 

Rajendra Prasad 

Prusty (E.E. DSC 

& WD) 

8260022713 Sd/- 

Prasanna Ku. 

Dash (P.D. 

Watersheds, 

Jharsuguda) 

7815089239 Sd/- 

Suprava Matha 

(AAE, Soil 

Conservation, 

Jharsuguda) 

9439814646 Sd/- 

Ashok Kumar 

Sahu T.S. 

9937475151 Sd/- 
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Mob. No. 9958230144
Email ID: office@padmeshmishra@gmail.com

23

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL EASTERN-ZONE 

BENCH AT KOLKATA 

M.A. NO. 25 I 2024 
IN 

(ORIGINAL APPLICATION NO. 48 OF 202 1/EZ) 

IN THE MATTER OF: 

Navin Kisan ... Applicant 

VERSUS 
Government of Odisha & Ors .... . ......... . . Respondent(s) 

VAKALATNAMA 
KNOW ALL to whom those present that 1,S~c: BTNAYA KIJMARDl\$1-f, working as 

ADDITIONAi Sti'CRfTARY T6 G,DVT on behalfofGovernment ofOdisha, do hereby appo int: 

ADV. PADMESH MISHRA 
D/5258/2019 

(hereinafter called the Advocate(s) to be my/our Advocate(s) in the above-noted case 
authorized them: 

To act, appear and plead in the above-noted case in this court or in any other court in 
which the same may be tried or heard and also in th eappellate court including High Court 
subject to payment of feesseparate ly for each court by me/us. 

To sign, file verify and present pleadings, appeals cross-objections or petitions for 
executions review, revision, withdrawal, compromise orother petitions or affidavits or other 
docum ents as may be deemednecessary or proper for the prosecution of the said case in 
all its stagessubjects to payment of fees of each stage. 

To file and take back documents, to admit and/or deny the documents of opposite 
party. To withdraw or compromise the said case or subject to arbitration any differences or 
disputes that may arise touching or in any manner relating to the said case . To take execution 
proceedings. 

To deposit, draw and receive money, cheques, cash and grant receipts hereof and to do 
all other acts and things which may be necessary to be done for the progress and in the course 
of prosecution of the said case. 

To appoint and instruct any other legal practitioner authorizing him to exercise the 
power and authority hereby conferred upon the advocate whenever he may thing fit to do so and 
to sign t he power of attorn ey on our behalf. 

And I /we the undersigned do hereby agree to ratify and confirm all acts done by the 
Advocate(s) or his/their substitute in the matter as my /our own acts, as if done by me/us to all 
intents and purposes. 

And l/we undertake that I /we or my /our duly authorized agent would appear in court 
on all hearing and will inform the Advocate(s) for appearance when the case is called. I /we 
undersigned to hereby agree not to hold the Advocate or his substitute responsible for the result 
of the said case. The appointment costs whenever ordered by the court shall be of the 
Advocates(s) which he shall receive and retain for themselves. 

And 1/ we the undersigned do hereby agree that in the event of the whole or part of the 
fee agreed by me / us to be paid to he Advocate(s), remaining unpaid he shall be entitled to 
withdraw form the prosecution of the said case until the same is paid up. Th e fee settled is only 
for th e above case and above court. I/we hereby agree that one the fees is paid I/we will not be 
en titled for the r efund of the same in any case whatsoever and if the case prolongs for more 
than 3 yrs. The original fee shall be paid again by me/us. 

IN WITNESS WHEREOF I/we do hereunto set my/our hand to these presents the 
content of which have been understood by me/us on this ()/.ff.;tlay of January, 2025. 

Advoca'te(s) Client 

B; ~ ~ ~ 
LB r IV A-Y4- J<ll}t'\ltR_ DASH) 

Additional Secretaif to Govt. 
H & Ub Der.r\m'.~t ' 

Mob. No. 9958230144
Email ID: office@padmeshmishra@gmail.com
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